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mitd mines and boedi industry are working in 
a very inhuman conditions. T ^y  do not iiave 
proper medical facilities and other welfare 
scheme. I request the hon. Minister to look 
into the matter sothat they coukl be provided 
with educatbnal and medical facilities.

There is a sanctioned proposal for set
ting up a hospital for beedi workers at Dhu- 
liana in West Bengal. I request the Minister 
of Welfare of welfare to start the work of the 
proposed hospital at Dhuliana immediately.

17.03 hrs.

DISCUSSION UNDER RULE 193

Rise in Prices Contd

[Englfsh]

MR. CHAIRMAN; The House will now 
take up further discussion on the rise in 
prices m the country raised by Prof. Saifud* 
dm So2 on the 30th April, 1990 Prof Madhu 
Dandavate to reply

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE): Mr. Chairman, Sir 
at the very outset, let me express my regrets 
that there is such a delay in replying to the 
debate on the rise in prices. But as you may 
recall, when Prof. Soz had Initiated the dis
cussion, I'was expected to reply on the same 
day in the evening. But since a number of 
speakers were to make their speeches, I had 
my diffrculty as I had to go for the meeting of 
the World Bank and IMF to plead the case of 
the devebping countnes, I sought the per> 
mission of the House that I might be permit
ted to reply to the debate on my return and. 
Sir, the presiding authority and the House 
were kind enough to permit me to reply to the 
debate on my return. I propose to give an 
elaborate reply to the various points of view 
whbh were expressed by various Members.

Let me assure this House at the very 
outset that though I was not present during 
the speeches of some of the Members of the

House, i have carefully gone through the 
record of theentireproceedingsdf this debale 
and I have taken note of vark>us suggestbns 
andtheconeemexpressedby the Members.

Let me make it dear that I do not pro* 
pose to undermine and underestimate the 
problem of the price behavbur of the essen
tial commodities in the country. I also deeply 
appreciate the serbus concern expressed 
by Members on both sides of the House 
regarding pnce behavbur of varbus oom- 
modities. They have made concrete and 
constructive suggestions to check the rise in 
prices. I shall take note of it and also try to 
place before the House the viewpoint* re
garding varbus steps that are being taken.

In the beginning, let me point out to the 
House that before the behaviour of the price 
manifested itself in a partbular form, the 
House shoub consider the various con
straints that existed while wetried to conduct 
aruJ manage the economy in a specifb direc
tion. On 1st December. 1989 unfortunately 
the deficit was of the order of Rs. 13790 
crores and fc>y the end of December, it was of 
the order of Rs. 11789 crores. The House 
may recall that in the last Budget, for the 
entire period of the financial year, the defbit 
projected was of the order of Rs. 7337crores. 
There was a substantial rise. Even If you 
take the defbit at the end of December, you 
will find that the rise was of the order of Rs.
11789 crores minus Rs. 7337 crores. that is 
almost of the order of Rs. 4452 crores. That 
was a great constraint. Besbes that, there 
was certain expenditure which we had to 
face as a result of another important con
straint and that was the external debt of Rs.
83,000 crores. If you take the interest liabili> 
ties of external debt, as well as al) the bor
rowings inside the country, this liability was 
of the order of Rs. 17,000crores. By this year 
it will be of the order of Rs. 20,850 crores.

Then as far as food stocks are con
cerned, they have declined to 11 mRIbn 
tonnes. Foreign Exchange reserves when 
we took over, was only of the order of 1.5 
months of. Import whereas the minimum 
stable level Is or the order of 3 to 4 months or
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import. By the end of November, 1982, the 
foreign exchange reserves were only Rs. 
5000 croces and the balance of payment 
position in 1989*90 was of the order of Rs. 
7730 crores in terms of trade deficit. The 
Inflationary rate at that time was almost 8 per 
cent, that is on the annual basis under these 
constraints we had to, start functioning and 
as a result of that certain pressures on our 
economy were visible right from the very 
beginning.

17.07 hrs.

[MR DEPUTY SPEAKER in the Chaii]

Sir, I would like to refer to the post- 
Budget situation. I cannot pass on the entire 
responsibility and burden on what happened 
in the previous Govef nment. I must fully take 
up the responsibility of the p>ost-Budget situ* 
ation and I would Itke to place before you 
what were the alternatives that were avail
able m the face of such alarming situation 
when various severe financial and economic 
constraints that the country had to face.

Sir, almost all the economists, almost all 
the trade unionists, leaders of Kissan move- 

• ment. all of them had warned before the 
presentation of the Budget that unless you 
are able to restrain the deficit to a great 
extent, you will note able to check the infla
tion in a longer range.Therefore, the first 
important task was to see that the deficit is 
restrained to as small value as possible. 
There were two possibilities. One softer 
option that was open to us was ttiat we 
should not try to have much of resource 
mobilisation; should not try to raise taxes; 
should not try to have the levies even on the 
luxury goods; should not try to have the 
direct taxation in such a manner that a highly 
intensive capital industry might be disturbed 
and their wrath might be invited. Then our job 
would have been to see that we should not 
have much of resource mobilisation and on 
the other hand try to allow deficit to expand. 
If that had happened, no doubt there wouki 
have been greater impact as far as inflation

ary pressure is concerned and in the long 
range that inflation would have survived for 
a tonger time and to a greater extent.

The second optk>n was harder option, ft 
say that we shoukJ try to have resource 
mobilisatbn; try to have more mopping-up 
from the industrial houses; try to have addi
tional resource mobiiisatbn from the rich or 
the order of Rs. 800 aores as against zero 
last years; Again try to tax and levy the luxury 
and goods of elites* consumption. As that 
was not adequate, or course, an unpopular 
task, an unpleasant task of mopping-up 
certain resources even from the petroleum 
products was taken up. No doubt it was a 
harder job; no doubt it was the most unpleas> 
ant job but if the bulk resources were to be 
mobilised then this was the one area which 
we had to touch. Of course, in doing that, we 
tried to exclude certain petroleum products. 
Because Naphtha is used for fertilizers by 
the agriculturists that was not touched; be
cause kerosene is utilised by the house
wives in the rural and urban areas that was 
not touched; because gas and LPG connec
tions are also used for the domestic purpose 
they were not touched; low speed diesel was 
also not touched; and in small scale indus
tries furnace oil used they were not touched 
but even then, whatever we touched was 
sensitive enough to cause rise in prices 
whk;h i concede.

One of the Members—he is not present 
here—saW: "When Nathuram Mirdhaji spoke 
and intervened in the debate, Ram Naikji 
said—will you be prepared to appoint a 
Parliamentary Committee to find out whether 
the prices have risen?” I would tell him that 
no Committee is needed. Only one has to be 
a consumer to find that the prices are rising. 
Only one must have a housewife or a wife to 
remember that the prices have risen.

SHRIINDRAJIT GUPTA: (Midnapore): 
Like Mrs. Dandavate.

SHRI SOMNATH CHATTERJEE: 
(Bolpur); And face demonstration also.

PROF. MADHU DANDAVATE: I am 
coming to that.
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SHRI S.6. SfDNAL: (Beigaum): What is 
the difference between a  wife and a  house
wife?

PROF. MADHU DANDAVATE: I have 
referred to housewife not mid-wife. I do not 
think any Parliamentary Committee is needed 
to find out whether the prices have risen. It is 
a reality. Only we have to find out what steps 
are to be taken to bring down the prices. It 
may take a little time but concrete steps 
necessary. Therefore. I must say that no 
Parliamentary Committee is needed to find 
out whether the pr>ce rise has taken place. 
We have to concede that the price rise has 
taken place and we have only to control that.

Therefore, the second option want to 
touch certain sensitive commodities. No 
doubt. It Will have a cascading influence and 
as a result of that, inflation will also grow. But 
we have to compare the inflation and would 
grow as a result of rising pnces of certain 
commodities, whether that inflation will be 
higher, whetherthe inflation that will be cause 
for a bnger period by allowing deficit financ- 
ing to expand, whether that particular path is 
to be chosen and we have accepted the first 
one and that is to try to restrain the deficit. 
We have to try to restrain the deficit to the 
order of Rs. 7206 crores. I want to recall 
again that the original projection was Rs. 
73^7 crores in 1989-90. The revised esti
mate is Rs. 11,750 crores. We have to try to 
restrain it at a level of Rs. 7206 crores. Then, 
a question will naturally arise; 'Will you be 
able to maintain this deficit so that the infla
tion can be checked?”

PROF N.G. RANGA: (Guntur): Hear, 
hear.

PROF. MADHU DANDAVATE: Prof. 
Ranga has rightly said ‘hear, hear*. I would 
like to assure this House that we are trying to 
follow a certain methodology to see that 
there will be some sort of a pressure on our 
administration to see that the deficit is not 
allowed to widen. After every four months I 
shall come before this House and report to 
the Parliament as to what steps we had 
taken to bring down the expenditure of the

Government on one skie and try to make 
efforts, to mop up better resources, so that 
the gap between the resources and our 
expenditure is narrowed down and we will be 
able to keep the def k:it at a level even smaller 
than what I had projected in the entire Budget 
for 1990-91.

Without being modest, I may narrate to 
the House one experiment that we had tried 
in Railways to check and monitor the per
formance of Railways. In 1977, I tried to 
introduce a new idea of not only projecting 
the Budget for the entire year, not only the 
revenue and expenditure for the entire finan
cial year, but I had split up the Budget in 
advance into twelve mini Budgets—revenue 
and expenditure for each month and targets 
were, fixed. Every month we went to the 
seven zones, tried to sit with all the con
cerned officers and tried to find out whether 
the targets for expenditure and revenue in 
particular were fulfilled, because all the 
months are not identical months. For in
stance, when crops are cut, the food move
ment will be better; when sugar is manufac
tured, the movement of sugar wiM be better. 
Therefore, all months not being prosperous 
or lean months, we have broken up the entire 
Budget into twelve parts. Every month we try 
to monitor.

Fortunately, my experience was that in 
the first budget of Railways. I had projected 
a surplus of the order of f̂ s. 80 crores; and 
at the end of the year, I was at>le to get a 
surplus of Rs. 126 crores as a result of 
monthly monitonng that had taken place. 
Now we are trying to introduce a quarterly 
monitoring of our governmental expendi
ture, as also of the revenue mopping up. so 
that we will be able to maintain the defk;it at 
a lower level; and we are sure we wiH be able 
to do'the job.

Our colleague and friend Mrs. Geeta 
Mukherjee had made certain obsen/atk>ns in 
this House, Partly I am happy; partly I am 
unhappy. She referred to Mrs. Dandavate. 
She said: 1 am happy that Mrs. Dandavate 
also demonstrated ouroppositbn to the rise 
in prices, on behalf of women/ She quoted
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her; she quoted Mr$. Dandavate. When she 
quoted Mrs. Dandavatê  I am remirKied about 
orte ruirng that was given by your predeces
sor Deputy Speaker tn this House. On one 
occasion when Prof. Swell was the Deputy 
Spealcer in the very same chair which you 
are occupying, someone said, when ah 
Oppositbn Member was speaking; *Expunge 
his remarks from the records of the House.' 
then he sakl: 'Everything that is said in the 
House, unless it is unparliamentary, will go 
on the records of the House/ and enthusias< 
tically the Deputy Speaker said; ‘Even if I 
referto my wife, she will be a part and parcel 
of the record.' I said then; 'Sir, don’t quote 
your wife: otherwise, someone may demand 
that she should be laid on the Table of the 
House.' I do not want that to happen with my 
wife. Therefore, I was afraid, when Mrs. 
Geeta Mukherjee quoted my wife, that 
someone may make that demand. I am 
thankful to the entire House that that de- 
mand was not made at all.

SHRt HARMOHAN DH AWAN (Chandi
garh): Sir. I am on a point of order. Prof. 
Dandavate should not quote Mrs Dandavate. 
because she is not present here.

. PROF. MADHU DANDAVATE: She may 
not be present in the House: but she is very 
such present in my mind.

PROF. P.J, KURIEN (Mavelikara): The 
Finance Minister is sending his wife for agi
tating against him. Is it parliamentary?

PROF. MADHU DANDAVATE: Yes. it 
IS perfectly parliamentary. That shows the 
democracy in the family. I would like to point 
out to you the process of inflation. I had taken 
note of the criticisms made by vark>us 
Members. Many of them were right »s saying 
that there is not only a single dimension to 
the rise in prk̂ es. There ts an excess liquki- 
ity, large governmental expenditure, non
productive expenditure, it also includes the 
Defence expenditure. For instance, our 
Members should take not of the fact that 
because of the security environment, and

what Is happening across the borders* 
whereas in 1969-90 the Defence expendl* 
ture was Rs. 13,000 crores and the revised 
estimate for 1989-90 was Rs. 14.500crores, 
unfortunately in 1990-91 the Budget esti
mate has an expenditure of the order of Rs. 
15,750crores. That means arise of Rs. 2750 
crores. Whan I pr^ented the Budget* I had 
this great constraint, that a non-productive 
expenditure of the order of Rs. 2750 crores 
was on my head. If only I had a little more 
elbow room, and this increase in the De
fence expenditure was not there, I wouki 
have been extremely happy; and as I said 
while replying to the General Debate, i am 
waiting for a new spirit in the sub-continent, 
a Gorbachev spirit, in which Pakistan, China 
and India should be able to realize that it is 
not by fighting each other but by cooperating 
with each other that the problems of devel
opment of these developing countries can 
be solved.

But so k)ng as that does not happen and 
so k)ng as security environment exists as it 
is, such a Defence expenditure has to be 
there. Therefore, I have the constraint of Rs. 
15,750 crores of Defence expenditure in the 
country.

Then there is blackmoney of the order of 
the Rs. 40,000 crores. That has also an 
inflationary impact on the entire price struc
ture. The depletion of food stocks and for
eign exchange reserves. That also makes 
the import of the essential commodities in 
times of scarcity very diffk:ult. These are 
problems that have created difficulties. We 
have taken note of the fact that excess 
liquidity has to be checked. I was happy that 
Shri Vasant Sathe specifically referred to 
this point. He was right in saying that the 
money supply had increased to the extent of
19.4 per cent as against 18.1 per cent in the 
previous year; ar>d as a result of that when 
the money supply will Increase to such an 
extent and there is an excess lk|yidity, all 
steps will be required to check the excess 
liquidity. We have already seen that the 
statutory liqukiity ratk> ich actually repre
sents the ratiQ of the total oank investment in 
Government Securities divided by the de
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posits In the banks. H has incraased from 38 
par cant to 38.5 par cant. 1 am sura that this 
increase in the statutory liquidity ratio will 
help us to some extent in the long run for 
checking the excess liquidity, and also the 
constrafnts and inf latbnary pressures on our 
economy will be decreased to some extent.

There was a point which was made by 
some of the members. A question was raised 
that It was the consumer price index that 
gave the correct price behaviour of a com
modity and not the wholesale price index. In 
spite of that, why has only the wholesale 
price index been quoted in almost all the 
documents'̂  I just referred to you, Mr. Vas- 
ant Sathe You made a very significant refer
ence last time. You said that one of the 
significant factors that was responsible for 
increasing the price behaviour was the in
crease in the money supply which is of the 
order of 19.4 per cent. That means the 
liquidity has gone up. In order to check that, 
we are seeing that the statutory liquidity ratio 
IS increased from 38 per cent of 38.5 per 
cent. I am sure, over a long period, that will 
help in seeing that the increase m money 
supply will be decreased to some extent. 
That will have a restraining influence, as far 
as these problems are concerned.

I was referring to a problem which was 
mentioned by a number of memi)ers. The 
problem is this. The consumer price index 
gives you a correct indicator of the behaviour 
of prices. Why is it that all the offk:ial docu
ments refer to wholesale prtee index? I am 
not referring only to this Government but all 
the Government but all the Governments in
the past also. Why Is it that they had been 
quoting the wholesale price index more? 
There Is only a technk:al and administrativa 
difficulty. As far as wholesale price indices 
are concerned a week-wtse tabulation is 
available. Therefore, in regardto CPt, I mean 
the consumer price index^-H^th due respect 
to Shri tndrajit Gupta.... {fnt0rruptions) Sir, 
theconsumerpriceindexforurt>an. rural and 
all sections is not available week-wise; the 
consumer pnca Index Is monthly and not 
weekly. The wholesale p rk^ index is avail
able on a weekly t»asis. and the bigger time

lag In consumer price index is thare; and aa 
a rasutt of that ahhough ona,doas not daaira 
to make rafaranca to the wf^asala prica 
index. But for regular and perbdk»i bahav- 
bur of the prices, the consumer price Index 
is not available. Therefore, we have to take 
a recourse only to quoting the wholesale 
price index. But I concede the point of the 
critics. It is not the wholesale price Index that 
correctly gives a pk:ture of rising prices; it Is 
the consumer prbe index that does It. There
fore, if you take the consumer prbe index, 
you will find that really the positbn is worse 
than what was indicated by the wfholesale 
price index. But 1 am not quoting the whole
sale price index only to drive bek>w the 
carpet the real price situation; It is only be
cause of non-availability of details at many 
places that I was forced to quote the whole
sale price index.

Now, I would like to refer to certain 
sensitive commodities. First, let us take up 
sugar. Everyone in this House knows that 
the price behaviour of a comnK>dity is di* 
rectly linked up with a number of factors 
starting with the production pattern of that 
commodity.

Secondly, we haveto see whether thare 
IS a hoarding of that commodity, thirdly how 
tne distribution takes place and if there is a 
dual price what are the quotas distributed to 
the levy section and non-levy sectbn.

As far a s  sugar is concerned, I w oub 
once more like to draw the attentbn of this 
Housa that in 1987-88, the productton of 
sugar was of the order of 92 lakh tonnes. In 
1988-89 it h^d come down to87 lakh tonnes.

SHRI KALP NATH RAI (GhosI): And 
now?

PROF. MADHU DANDAVATE: 1 am 
coming tothat. Just wait for only one second.

Now in the current sugar year we ad
dressed ourselves to the problem of aug- 
marrtlng the sugar prodticttoa We talked to 
the units in the sugar MustrVr to thd oo< 
oparathfa sugar Industry, we talked to the
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private sugar industry, we also talked to the 
sugarcane producers, assured them better 
prices of sugar cane and told them, that 
before the sowing season we would an̂  
nounce the price of sugarcane; and then 
taking an integrated and comprehensive 
outkK>k, I am happy to announce m this 
House and we will check rt at the end of the 
financial year—I am hundred percent sure— 
that in the current sugar year the sugar 
production will be of the order of 105 to 107 
lakh tonnes.

SHRIKALP NATH RAI; This is because 
of the Congress Government.

PROF. MADHU DANDAVATE: Yes, 
yes: we are also here due to the Congress 
Government. If you have not misl^ehaved 
we would not have been here.

PROF. P.J. KURIEN (Mavelikara): You 
are thanking us.

PROF. MADHU DANDAVATE: There
fore, we are confident, after talking to all 
sections, klsans, trade unbns, industrialists 
that the sugar production will be 105 to 107 
lakh tonnes. And with production we will be 
able to have a better impact on the sugar 
prices. Already a slight decline in the sugar 
prices has begun and we can assure that this 
will go further. But we will not allow the sugar 
pnces to depress to that extent that we will 
not be able to offer a remunerative price to 
the sugarcane growers: and therefore we 
maintain the balance.

PROF. N.G. RANGA: Good.

PROF. MADHU DANDAVATE: Thank 
you. Prof. Ranga. Thus we shall be able to 
maintain the balance between the prbes for 
the sugarcane and the prices for the con>
sumers.

SHRI INDRAJIT GUPTA: What about 
the ratio between the levy and the non-levy?

PROF. MADHU DANDAVATE: That is 
45:55

SHRI INDRAJIT GUPTA: Areyou think
ing of charging it?

PROF. MADHU DANDAVATE: I am 
happy tha\ Indrajit has referred to that topic. 
He just put the correct question.

SHRI KALP NATH RAI: h is a correct 
questbn.

PROF. MADHU DANDAVATE: Though 
you have accepted it even then, it is a correct 
quest k>n.

I may tell you, we tried to find out. though 
the production is gradually going up, why is 
it that under the same principle the sugar 
price has not declined, and we found out that 
certain traders were not releasing the sugar 
at the pace at which they were expected to 
do it. Therefore we have warned the entire 
sugar industry and the sugar traders that in 
case they do not make the release of sugar 
at a regular interval of time, in that case we 
will try to shift over the entire non-levy sugar 
to the levy sugar quota and that will be the 
deterrent that we will have to use. That is the 
threat that we have given and we are sure 
that it will work and there will be better 
availability of sugar even for the Public Dis
tribution System.

Then we come to tea. Before we ac
cepted the Government there was a certain 
commitment made by the previous Govern
ment.

SHRI BHOGENDRA JHA (Madhubani): 
Any time limit for implementing this. Sir?

PROF. MADHU DANDAVATE: It will 
depend upon the results. If again we find that 
it starts going up because of non-release 
then we will immediately act in the direction 
in whk:h I suggested.

SHRI KALP NATH RAI: Immediately 
means?

PROF. MADHU DANDAVATE: Imme
diately means immed t̂ety; not non-imme- 
diately.
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As far as tea ts concerndd, there was a 
certain commitment by the previous Govern
ment. I am one among those who. believe 
that in internatbnal trade we must respect ail 
the commitments of the previous Govern
ment; otherwise* the entire investment cli
mate will change. There will be no confi
dence In the country.

SHRI EDUARDO FALEIRO (Mor- 
mugao): What about Pepsi-Cola?

PROF. MADHU DANDAVATE: Yes, I 
am coming to that. That is exactly what we 
are going to do. You are right m putting that 
question. Sometimes interventions help me 
a lot. Therefore, I always thrive on interven
tions. The former Finance Minister asked a 
question, "What about Pepsi'Cola*̂ ” Many of 
us including myself and Shri Indrajit Gupta 
when we were on that side we opposed the 
Pepsi-cola project on a number of grounds. 
But when we came to power we were told 
that certain commitments have been made 
by the previous Government.

SHRI EDUARDO FALEIRO* 
with you.

agree

PROF. MADHU DANQAVATE: The people 
of Punjab also felt that their emotions are 
associated with the acceptance of the 
Pepsi‘Cola project.

We did not want to create any tension. 
Therefore, we felt that if the decision is 
already cleared, whether the decision is right 
or wrong and certain decision is taken, and 
if the word goes round the entire world that 
whatever commitments have l>een made by 
the previous Government vis-a-vis invest
ment and equity share are nulified by the 
new Government, no country wrth the name 
will be prepared to invest in this country. We 
do not want to vk>late that norm. Therefore, 
we have already cleared the Pepsi Cola 
project.} do not know whether you are happy 
or unhappy but the decision has already 
been taken.

«
As far as tea ts concerned, prior to our

coming to power, the prevk>us Government 
had made one commitment to Soviet Russia 
regarding the export of tea powder of a 
particuiar variety to Soviet Russia. We would 
like to respect that commitment and partk̂ u- 
larly made to Soviet Russia, who has been 
our friendly country. But we found that when 
we are exporting actual̂  tea powder, that 
has a certain constraint on our own internal 
domestb supply of tea, that has affected our 
tea prk:es. And therefore, we have requested 
the Soviet Russia, and I am glad that they 
have accepted our contentbn that we will 
stagger our export of tea to Soviet Russia for 
some time. In May we will have a fresh crop. 
After that, we will be able to resume our 
export commitment. But till that time, we 
should be allowed to stagger the export. 
They have accepted it and as a result of that, 
the tea prices will not further go up. They are 
just not stable. We take it for granted that at 
a later stage, it will come down. And at the 
end of May. which is the tea crop season, I 
am sure that we will be able to get better 
pricesof teaand, therefore, that problem can 
be tackled, (intem^tions)

SHRI TARIT BARAN TOPDAR (Bar- 
rackpore): Already they are earning super 
profit. Have you taken any measure against 
that?

PROF. MADHU DANDAVATE: As far 
as profiteering is concerned, all the usual 
methods required to check profiteering will 
be utilised. But it is not due to this element 
that the prkses have gone up; manly it is 
because of the export and that is to be 
checked. Of course, as far as profiteenng is 
concerned, in every commodity that has to 
be checked and we assure you that we will 
try to check that.

Edible oil is creating a k)t of difficulties 
for us. I ¥voukl tike to bring to the notk:e of the 
House that there have been certain con
straints in the pnxiuctbn of oilseeds, in 
1988-69, the pr^uctk>n was 170 lakh ton
nes. In 1989-90, it was 169 l^h tonnes. We 
had to tmpod some oilseeds. As a result of 
dedine in the production of oilseeds we find 
that the edtbie oil price has gone up. One
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method that we have used is. we are trying 
to get certain import of edible oils. Even then 
we have not been able to control It as much 
as possible. But we will have to concentrate 
on augmenting the production of edible 
oilseeds. We will try to do that.... (\ntermfh 
tions)

SHRI P.R. KUMARAMANGALAM (Sa
lem): Ruthless export of gingtli oil for the 
price rise

PROF. MADHU DANDAVATE: As far 
as cement is concerned, even in the rural 
areas people are finding it very difficult to 
utilise cement even for the bund building 
activities. The price of cement went up. We 
sat with the trade unions in the cement 
industry. We also sat with the cement indus
try people. And they have agreed that they 
Will take up these prices back to the pre- 
March level. Slightly they have started de
clining. In the South, the decline is more for 
altogether different reasons. The production 
IS more in the South. That is taken to the 
North. They have to have transport charges. 
As a result of that, in the North the prices are 
more; comparatively in the South the prices 
are less.

There is also a demand that freight 
equalisation shouki be undertaken. But on 
that various States in the North and the 
South have differences of opinion. For in
stance, as far as Bengal and Bihar are con
cerned, I have discussed the problem with 
the Chief Ministers They themselves are not 
very favourable to the idea of freight equali
sation In fact even the existing freight equali
sation. they demanded that it should be 
scrapped. And if it could not be scrapped, the 
Chief Minister of West Bengal has demanded 
that at least some other commodity shouki 
be included so that balancing effect will be 
there. Anyway, that problem we are trying to 
tackle.

Then, a problem about salt has arisen. 
H we have ordinary common salt, there wouki 
be no problem But new situation has arisen

because of hMtth hazard. At) the health 
experts have stated that in order to prevent 
the disease of goitre whk:h Is very much 
prevalent in northern zone of Bihar, odisad 
salt is necessary because bdine is a deter
rent to goitre. But normally if you ask the 
people to take k>dine in a Ik̂ ukl form, they do 
not take It. if it Is added to the sale, even the 
commonest man actually swalk)ws satt, and, 
therefore, everyone will be forced to take 
k>dine treatment and therefore, goitre can be 
avoided. Therefore, half of the quantity of 
salt whtoh is supplied to the consumers will 
be in the form of iodised salt. And as a result 
of that, that is one factor whk:h has created 
difficulty. Some people have demanded that 
they are prepar^ to take risk with their lives 
and with their health but try to give simple 
common salt and not iodised salt. We are 
consulting the experts. But the health ex
perts again have warned us not to undertake 
that step. There may be a little risk in the 
price' rise but the risk to life and health is 
greater and, therefore, they are not prepared 
to agree to that.

SHRIVASANTSATHE(Wardha): What 
IS the price difference by iodising the salt?

PROF. MADHU DANDAVATE: By
iodising it will be costly. And that is what has 
happened.

SHRI VASANT SATHE: Subsidise it.

PROF. P.J. KURIEN: Why do you not 
consider subsiding it?

PROF. MADHU DANDAVATE: Any 
way, we will try to re-examine that proposi
tion by seeing whether subsidy can be given. 
(Inten^uptions)

[Translation]

SHRI NATHU SINGH (Dausa): Mr. 
Minister, Sir, two to three reports have been 
received in this regard and aH d^er from 
each other. I woukJ like to request you to bo\6 
an enquiry to find the truth. It appears that 
this dispute of k>dised and non-k îsed salt 
has been created with a view to give benefit
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[English]

PROF.MADHUOANDAVATE: Here is 
a Member who is giving expert advice from 
a non>export authority.

[Translation]

SHRI NATHU SINGH: It is not so. 
Three reports of the experts belonging to 
different fields have been received in this 
regard. First ts in favour of non-iodised salt. 
The second report suggests the presence of 
a specific percentage of iodine in salt. Now 
which report is to be accepted as correct, 
should be examined. This is what I wanted to 
say.

[English]

PROF. MADHU DANDAVATE: I ac
cept his expert advice. I will get to examined 
from the real experts as to what is the posi
tion.

SHRI VASANT SATHE: The question 
IS not whether lodtsatton should be done or 
not. You know the importance of salt. We will 
be happy if you get the entire salt iodised. 
The only thing is, do not allow the price to 
increase. As it is, subside it. {Interruptions)

MR. DEPUTY SPEAKER: I will allow 
you to ask the question after he finishes his 
speech...

SHRI A.K. ROY (Dhanbad): Whatisthe 
contribution of salt in consumer price index?

PROF. MADHU DANDAVATE: I am 
told that 1.5 to 2 point nse is there. (Intenrup- 
tions) Any way, I accept your suggestion, t 
will get it examined from the experts. And If 
ft is established from the health point of view 
that h is necessary, we will also examine the 
case whether subsidy can be given by which 
the artificial price rise can be brought down 
so that the common man may not be put into 
difficulty. The suggestion of Shri Vasant Sathe 
is very good... (Interruptions) I saki that

there are two factors. I am coming to the next 
one... {knenupttons)

MR. DEPUTY-SPEAKER: At the end I 
will albw you to put questbns. ^

PROF. MADHU DANDAVATE: If you 
alk>w them just now It vM be better. Other
wise. they will ask many more questbns.

MR.DEPUTY-SPEAKER: Youarequite 
capable of handling them.

{Intenvptbns)

f>ROF. MADHU DANDAVATE: I VTOuW 
not mishandle them, I assure you. Sir, as far 
as second factor is concerned, we have 
found out wherever the indent for the move
ment of salt has been given, there has been 
some difficulty about the wagon movement. 
That has also caused son>e constraints. I 
have discussed the matter yesterday again 
with the Minister for Railways arKi he has 
assured that this particular bottleneck will be 
removed. In this connectbn, I woub like to 
refer to the North Eastern Region and par
ticularly to Assam. Because of certain unto
ward devebpments in parts of Assam we 
find that certain transport bottlenecks have 
been created. As a result of that essential 
commodities do not reach the people in time 
and exactly the spot where they are sup
posed to reach. Therefore, I can assure the 
hon. House that we will try to monitor the 
movement and partbularly the bottlenecks 
in North Eastern Regbn so that the essential 
commodities can reach the people in proper 
time and prices of essential commodities will 
not go up artifbially only because of the 
bottleneck created in the traffic.

Sir, I wish to give you one more assur
ance. I told you wfhat are the short range 
reasons and the causes for the rise in prices 
and what are the long term constraints. Sir, 
constantly it willbe our endeavourlo find that 
the non-productive expenditure is cut down. 
Thereafteri we have sent bstructions from 
the Finance Ministry to a l the Ministries 
including the Defence Ministry that across 
the board, there shoub be cutting of the
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expenditurd of various Ministries. And whan 
there is the cutting up of the expenditure of alt 
the Ministries, the total expenditure move go 
down. And this particular suggestion that in 
cut down the expenditure of Ministries those 
components of the expenditure which are 
non-productive they should be cut down so 
that as a result of that we will be able to 
reduce the inflationary pressure on the econ
omy due to non-productive expenditure. I 
am confident that we will be able to bring 
about the austerity and economy in the 
expenditure of various Ministries and as a 
result of that in the long range we will be able 
to cunail the expenditurt-̂  on all these items. 
Now this IS the comprehensive attitude that 
we have taken as far as various aspects of 
pnce-risG are concerned.

There is one more aspect, that is related 
to peasantry. As you know, in certain essen
tial commodities like wheat and other com
modities which are produced by the kisan, 
very often we see the spectacle of prices of 
industrial produce going up and the procure- 
ment prices of the agricultural commodities 
go down. And it is the constant grievance of 
the agricultural community that in this coun
try those who talk atx)ut checking the prices 
of commodities, they allow the prices of the 
industrial goods and inputs that they require 
toi agriculture to go up and as a result when 
agriculturists utilise those finished products 
as inputs for their agriculture, the entire cost 
of agriculture goes up. Therefore, whatever 
the price they get. It does not become a 
remunerative price and. therefore, we must 
also consider the question of checking the 
prices of essential commodities on one hand 
and at the same time offering remunerative 
pnces to the agriculturists. Therefore, we 
have taken one decision which will also 
result in a slight inflationary pressure.

You know that the price of wheat recom
mended was Rs. 183. We had decided to 
raise it to Rs. 315. As a result of this procure
ment price increase, there is bound to be an 
eftea on the inflationary spiral to some ex
tent. t)ecau$e our f>ntire index is cateulated

on the basis of commodities that are con- 
talnajd in a basket and in the case of a 
prominent commodity in the basl̂ at like 
wheat, the weightage is very high.

SHRI KALP NATH RAI: H is Rs. 200. 
Don't talk like this.

PROF. MADHU DANDAVATE: I am 
sorry, it is Rs. 215.1 am very happy that you 
are listening to me so 
carefully... (Interruptions), No, this is a slip of 
the tongue.

SHRI SOMNATH CHATTERJEE 
(Bolpur): At least he has been able to 
understand this.

SHRI INDRAJIT GUPTA: He is the 
major wheat-eater. He is eating lot of wheat.

PROF. MADHU DANDAVATE: Sir, 
though I have committed a mathematical 
mistake, I am glad that a mathematician tike 
Mr. Kalp Nath Rai has corrected my mathe
matical blunder. I apologise for that blunder.

Sir, as far as wheat is concerned, when 
we have taken it up from Rs. 183 to Rs. 215, 
that is bound to create problem because in 
calculating our index in the basket of com
modities, wheat and some other agrk:ultural 
commodities occupy a very important place 
and as a result of that, there will be some 
spiralling also. But we do not mind that. We 
will have to use other methodobgies to see 
that the prrces are properly checked. But on 
the ground that our prices of other commodi
ties will go up, we cannot do injusttee to the 
agriculturists and, therefore, we have taken 
the risk of increasing wheat prrces from Rs. 
183toRs. 215,

Now. Sir, this is the comprehensive 
picture of the price structure in the country. I 
have honestly accepted what are the con
straints. I have accepted how steeply the 
prices have risen. \ have also pointed out to 
you what concrete measures we are taking 
to bring down the prices, and I can assure 
you that I am completely one with the con* 
cern unanimously expressed by this House.
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It 8 not only expressed by the Opposition 
Party Members, it is also expressed by the 
Members of my Party also and by the 
Members of the parties which support the 
Government, and, therefore, it is a common 
concern of the entire House I assure you 
that in cooperation with all the Members of 
this House, we will try our best to see that the 
spiralling of prices is checked and people are 
assured of commodities at a reasonable 
price.

PROF SAIFU-UD-DIN SOZ (Ba- 
ramuila) Sir, I had initiated the discussion 
I want to seek a clarification

MR DEPUTY SPEAKER Yes. I am 
allowing you

PROF SAIF-UD-DINSOZ Sir, I do not 
know how Madhuji responded earlier to the 
Pnme Minister's statement that prices would 
be brought down Of course, the Prime 
Minister referred to very important articles of 
commodities of mass consumption and fixed 
the period of time He had said that the prices 
would be brought down Would the hon 
Minister kindly say what is now the period of 
time withm which he will bnng down the 
prices'? My second point is that when I initi
ated the discussion, I had said that techni
cally nobody can excel Madhuji He can 
reply any kind of debate and can answer 
thousand and one questions But one thing 
remains. I had raised a question whether the 
Government will show the will to deal very 
sternly with the profiteers, black-marketeers, 
hoarders and the smugglers I would like to 
know what is he doing on that Thirdly, as a 
humble student of economics, I had given 
him a family budget if a family is there with 
five people, three children-because that was 
the norm earlier-and it has an income of Rs
1,000 per month, how do they spend the life? 
What IS the deficit in their budget*? How do 
they have the health care and education*? 
These are the three important points on 
which I want to seek clarification from the 
hon Finance Minister

MR. DEPUTY-SPEAKER* Would you 
like to reply now*?

PROF. MADHU DANDAVATE: Yes, 
Sir. [ will finish one l>y one, othenÂ ise, I woni 
remeWiber.

Sir, Prof. Soz forgot that 1 began with his 
speech. I referred to him first because he 
was absent, so that he must intervene. As far 
as the first question is concerned that the 
Pnme Minister had said that within a month 
prices will be brought down, I may tell him 
that after the concrete steps that we have 
announced, the trend has already started. 
We cannot give him the exact time in which 
they will be k>rought down to the normal level, 
but I can tell him that our honest effort will be 
to see that as early as possible, we will try to 
bring them to the level which I have indicated 
earlier Secondly, he referred to the coffee 
pnces I have made a specific reference that 
one of the factors responsible for rise in 
prices was that even when the production is 
adequate, iDecause the releases are not 
made regularly in time, there is a profiteei 
ing, stonng and hoarding As a result of that, 
the prices go up I have assured the House 
that we will take very stern measures against 
those who are responsible for profiteenng 
and hoarding

PROF. SAIF-UD-DIN SOZ What are 
those measures'?

PROF MADHU DANDAVATE: The 
measures are that I will punish them and 
arrest them

PROF. SAIF-UD-DIN SOZ What are 
the concrete measures'?

PROF. MADHU DANDAVATE. We will 
arrest them. If the profiteers do not listen to 
the heed and the warning that is given to 
them, then the only course left :s that there is 
the law undei' whi^they can be booked and 
they can be jailed. Therefore, all these 
measures are already available and under 
the parameters of the present law. they can 
be dealt with. Lastly, you talked atx>ut the 
family budget. Of course, It is understood 
that when you control the essentml com- 
modifies, naturally you plan the oonsunfip- 
tion of your salary also separate planning of
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the famiiy budget is not necessary, that is, 
planning of consumption is not necessary. 
Once you control the prices and they are at 
a reasonable price, automatically the family 
budget will be controlled and it will be regu
lated.

[ Translation]

SHRI K.D. SULTANPURI (Shimla): Just 
now the Hon. Minister said that the number
of cement tac'-jries is more in the western 
sector and the quantum of production is also 
Higher. When this cement is brought to North, 
it becomes costly, i would like to know from 
the Hon. Minister why the cementlactories in 
Himachal Pradesh and other far-flung areas 
have reduced their production'^ Is it to sell 
the cement produced by them at higher 
rates? Earlier a bag of cement used to cost 
Rs. 60 in Himachal Pradesh and now it is 
being sold for Rs. 80 . The prices of cement 
and iron have gone up much higher in Hima
chal Pradesh and far-flung areas of Garhwal. 
Whether the Hon. Minister will take some 
measures so that ptices of these commodi
ties could be brought down at these places, 
so as to meet the»eauii ements of the people.

. [English]

MR DEPUTY-SPEAKER: Foi short 
question. ?hor\ reply.

Translation]

PROF. MADHU DANDAVATE: If 1 give 
a brief reply it will be said that a very short 
reply has been given. The problem raised by 
the Hon. Member is true. Especially, people 
living in hilly areas experience more trans
port problems. On several occasions the 
hoarders take the pretext of non-availability 
of transport and earn more profit by raising 
the prices arbitrarily. The price increase is 
ntributed to both transport and hoarding. 
People living in north-easter region and 
Himachal Pradesh experience much hard
ship on this account.

SHRI MANORANJAN BHAKATA 
(Andman and Nicobar Islands): Please take 
care of Andaman and Nicobar islands also.

PROF. MADHU DANDAVATE: They 
will al̂ o be taken care of. They also experi
ence transport problem. Every effort wilt be 
made to provide special facilities to them by 
paying special attention to their problems.

[English]

SHRIMATIGEETAMUKHERJEE: Sir. 
before I put my question, I would like to 
assure Madhuji that there is no question of 
laying Shrimati Dandavate on the Table. 
She will remain with us without any difficulty. 
{Interruptions) Of course, she will remain 
with you. Sir, my question is: whether you 
are at all considering the question of subsi
dising the issue price of wheat, at the mo
ment, because for foodgrains, we may have 
to raise the paddy procurement price also 
and about the petrol and diesel I believe you 
will not answer that question now but during 
the reply to the debate on the Finance Bill,’” 
we may expect something from you.

PROF. MADHU DANDAVATE: Sir, she 
has raised a short question as to whether for 
issue prices to be reduced, subsidy would be 
given. Now, it is an accepted fact that when
ever procurement prices are increased, they 
have a direct effect. The issue prices are to 
be increased and therefore if we go on 
offering subsidy for all the commodities, 
where issue prices are increased, it will have 
a tremendous burden on a number of essen
tial commodities. You can stop only wheat. 
So, rather than resorting to the problem of 
subsidies, the overall management and 
control of the economy would be the better 
solution to see that the prices are brought 
down. This is only an ad hoc solution will 
never give a permanent solution for problem 
and, therefore, we would not resort to the 
measure of subsidy.

SHRIVASANTSATHE: Sir, I had raised 
a matter during my speech that one of the 
reasons for the impaction the transport par-
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ticularty Is the increase in the prices of tyres. 
This Government has taken a policy of im
porting certain tyres to keep down the prices 
of indigenous tyres and by levying certain 
duty. Now, the duty had been increased, the 
prices of imported tyres have, therefore, 
gone up with the result that the imported 
tyres themselves have become costlier than 
the indigenous tyres and the whole purpose 
is defeated. What is the attitude of the Fi* 
nance Minister to either reducing the import 
duty or by some method trying to see that the 
prices of tyres are kept up? Otherwise it is 
bound to have impact on transportation.

PROF. MADHU DANDAVATE: Sir, what 
honourable Shrt Sathe has raised is a ques
tion which goes in the domain of the Finance 
Bill and I do not want to have leakage of the 
Finance Bill Otherwise, you yourself will 
bring a privilege motion against me tomor
row.

SHRIINDRAJIT GUPTA: Sir, I believe 
that the production of oilseeds is a profitable 
business nowadays.

PROF. N.G. RANGA: What'' It is a 
profitable business'? {Interruptions)

SHRI INDRAJIT GUPTA: According to 
you, IS it a lising business? (Interruptions) 
Sir, I would like to know what is the real 
obstacle in the way of raising the production 
of oilseds. There seems to be a very big 
shortfall which is continuing. Why can’t it be 
increased?

PROF. MADHU DANDAVATE: Sir, as 
fas as the production of agricultural com
modities is concerned, just as it depends 
upon the incentive, and the profit incentive 
that is available, it will also depend upon the 
climatic conditions. For instance, as far as 
sugar production is concerned, it fell down 
from 92 lakh tonnes to 87 lakh tonnes. It is 
the same commodity, the .same producer, 
the same consumer, but even then prodac- 
tk>n suffered last time. Therefore, due to 
certain dSmatk: facton», apart from the pixsfit 
motive we do find that the production vari
ations are there, but we will see to it and we

have said that the agriculturists and also 
those who are connected with the climate 
factors, the climate experts, do say that the 
coming season is likely to be a better season 
for agricultural production.

DR. BIPLAB DASGUPTA (Calcutta 
South): Oilseeds specifk:aily.

PROF. MADHU DANDAVATE: 
Oilseeds are agricultural production.

SHRI VASANT SATHE: Basic incen
tive is to be given for increasing the agricul
tural production.

PROF. MADHU DANDAVATE: What 
am pointing out is this. In fact, his contentior 
is, there is no questbn of giving additbnai 
incentive at all because the productbn of 
o\\see6s,..(Interruptions) He feels that the 
production of oilseeds itself is a profitable 
job, that IS what we heard. And as compared 
to m^ny other agncultural commodities, i do 
not know whether the productbn of oilseeds 
is more profitable than some of the com
modities like wheat or rk:e and other com
modities. From that point of view, it is only 
better conditbns of agriculture that will en
sure better production and we do expect 
better production of oilseeds in the coming 
season, if at all there is a fall, we will have 
ultimately to resort to some imports. For that 
there will be spending of our foreign ex
change, but that is sometimes inevitable.

MR.DEPUTY-SPEAKER: ShriSamar- 
endra Kundu.

DR, BIPLAB DASGUPTA: A special 
programme of production of oilseeds has 
been going on for a long time now. (Interrupt 
tions)

MR. DEPUTY-SPEAKER: Notiikethat* 
He will not reply to that. Shri Samarendra 
Kundu.

SHRI SAMARENDRA KUNDU 
(Balasore): 1^. Deputy»Speaker» Sir̂  I am 
on a point stout the consumers* resistanos 
movement. I find the law for the oonsumei
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protection or whatever we have is very weak. 
Recently I had gone to a village where I 
found that kerosene was selling atRs. 7Aper 
litre. Then immediately I called the people 
and asked as to what is the price of kerosene 
because it is Rs. 2.70 per litre, and whether 
there is kerosene or not. Then immediately 
the vendor or the man who has got the 
licence was called and he said, *We have 
abundance of kerosene*. Then the young 
people came down and the kerosene was 
sold there at Rs. 2.70 per litre. What I appeal 
to the hon. Minister is that a very strong, 
formidable consumer resistance group con> 

sting of people from all parties should be 
teveloped and that should be backed by 
aw. That has to be monitored by the Finance 

i\4inistry. f request him that he should look 
into that.

18.00 hrs.

MR. DEPUTY SPEAKER: It Is a laud
able idea.

PROF. MADHU DANOAVATE: Sir. I 
accept his suggestion for action.

DR. BIPLAB DASGUPTA: Sir. I will just 
make one minor point in relation to what has 
been discussed hete on oilseeds. For years 
together now, the Central Government has 
been operating a special programme on 
oilseeds. Despite the promotion and subsi
dies being removed, we are still depending 
on import of oilseeds. I do not know, why 
every year we have to make the same point.
I want to know whether the Finance Minister 
has any particular point to make on this.

PROF. MADHU DANDAVATE: As fas 
as oilseeds are concerned. I think, enough 
incentives exist already. A phased pro
gramme was worked out. If at all the produc
tion has declined to some extent, it is only 
due to climatic conditions and I do hope that 
the production will go up. Unfortunately, if 
the climatic conditions do not respond in the 
manner in which we expect, we will be forced 
to import it.

SHRI PETER G. MARBANtANG (Shil
long): Sir, in the North Eastern region, under 
the pretext of increase in the road transport 
cost, the prices of essential commodities 
have gone up and enabling the hoarders 1o 
take advantage and manipulate increase of 
prices. The agitation in Assam also has 
contributed to the advantage of the hoarders. 
Therefore, with the rise in the prices of petrol 
and diesel, if we want to bring down the 
prices, I feel that giving of subsidies to this 
region is to k>e considered, be it Meghalaya, 
be it Mizoram or be it Nagaland and also to 
see that the agitation in Assam is brought 
under control. Otherwise, we have to bring 
ail these essential commodities from As
sam.

PROF. MADHU DANDAVATE: H we 
start offering subsidy for every commodity, 
then all the subsidies put together will consti
tute a new deficit financing. It is not advis
able. What we will do is that we would try to 
coordinate with the Home Ministry and the 
Assam Government. As a result of the distur
bances In the law and order situatbn, if some 
transport bottlenecks and difficulties are 
created, we will try to remove them, try to 
monitor the traffic and try to see that this 
particular commodity is not affected. Inci
dentally, I can tell you that rise in prices of 
petrol is 15 per cent, diesel price rise is 13 
percent and rise in prices of items carried by 
transport is 10 per cent of 5 per cent. What
ever transport price rise is there, one-third of 
it enters into the price of the commodity. 
Actually, we have calculated rise in the prices 
of items carried by transport as 10 per cent 
of the 5 per cent and that is only half a per 
cent. Therefore, even if this half a per cent is 
too much, we will have to curtail it by seeing 
that the transport difficulties are removed 
and we will try our best to do this.

SHRI NIRMAL KANTI CHATTERJEE 
(Dumdum): Sir, if the Finance Minister suc
ceeds in bridging the gap, then he fails to 
control the prrces. if he exports more and 
imports less, then that is an element in the 
inflationary situation. The crucialthing is that 
we will have to control the internal defk;it. I 
have a suggestion to make.



MR. DEPUTY SPEAKER: Wear® not 
allowing any suggestions. You can only ask 
questbns.

SHRI NIRMAL KANTl CHATTERJEE: 
Wiil the Finance Minister agree to bring in 
more items in the wholesale trade under 
State supen/lsion? There is no policy state
ment on that. Secondly, we will have to 
subsidise those items which enter into the 
Consumer Price Index. That will save in 
terms of Dearness Allowance which the 
Governments at the Centre and also in the 
States are forced to pay. So, that will partly 
adjust Itself. So subsidise those items which 
are included in the consumer index. She has 
mentioned about food It carries much weight 
in the consumer price index. Find out those 
Items and try to subsidise them so that the 
burden on payment of dearness allowance 
is also reduced to that extent,

PROF. MADHU DANDAVATE: The 
second suggestion is welcome. In a selec
tive way, one can try to subsidise only those 
commodities which have a higher weight in 
the index thereby avoiding the payment of 
dearness allowance

As far as first suggestion in concerned, 
that is bnnging certain commodities under 
State trading, I am afraid, there cannot be 
any dogmatic approach to this aspect. What 
I say is, the entire position in the economy of 
Eastern Europe has shown that merely by 
bringing the commodity manufactured un
der it automatically does not solve the prob
lem. Therefore, we will look at the problem in 
a very pragmatic manner and whatever needs 
to be kept under the control of the State, we 
will keep it.

As far as the other commodities are 
concerned, on cooperative basis, on private 
basis, that type of balance pattern will have 
to be there. That type of mixed pattern will 
continue.

PROF. RAMGANESH KAPSE (Thane): 
There is a good effort made as far as produc
ers cooperative is concerned and the con
sumers cooperative is concerned. But the

real problem is the whotesalo markat ¥vhk:h 
is totally controlled by monopoiists. Are there 
any efforts made or intended to be made by 
the Government to strengthen the wholesale 
market, in addition to producers ooopera* 
tives and consumers cooperatives?

PROF. MADHU DANDAVATE: We 
must try to have social control on the whole
sale market. I am sure, knowing your kleol- 
ogy, you are not in favour of *State-tradisa* 
tion’ of the wholesale trade.

DR. VENKATESH KABDE (Nanded): I 
question the propriety of compulsory addi
tion of iodine to the salt this has increased 
the price of common salt by six to eight times. 
There is no scientific basis that the addition 
of iodine will necessarily prevent the forma
tion of goitre. Even in developed country like 
Switzerland, the salt is available in both 
forms-common form as well as iodised form.

MR. DEPUTY SPEAKER: He said, It 
will be examined.

DR. VENKATESH KABDE: We are 
importing potassium bdide and it may cre
ate a fear psychosis in the minds of the 
people that if we do not have potassium 
iodine in salt, there will be problem.

PROF. MADHU DANDAVATE: IwoukJ 
welcome salt without iodine and without 
goitre.

SHRI P.R. KUMARAMANGALAM: 
Through you. I would like to remind the hon. 
Finance Minister-! am sure, he has gone 
through the debate. 1 have raised two issues. 
One was...

MR. DEPUTY SPEAKER: If you have 
raised it, you need not raise it again.

SHRtP.R. KUMARAMANGAUM: The 
reply has not come.

MR. DEPUTYSPEAKER: You have to 
put the question. I have many members in 
the list.



SHRl P.R. KUMARAMANGAUM: H 
you do not want me to ask any quastion, I 
woukl not ask. it does not n̂ atter. t will sit 
down.

SHRl SONTOSH MOHAN DEV 
(Tripura): .The hon. Finance Minister has 
been kind enough to make a mention about 
the problems of Northeastern States. But 
while discussing tNs issue with the Railway 
Ministry and the Ministry of Suppiies, the 
procedure in the Government of India which 
is going on for the last so many years is the 
quota which is allotted for first quarter and 
second quarter geiis lapsed unless rt is lifted 
by the concerned Government This time, 
the quota could not be lifted for no fault of the 
State Government because discussion and 
streamlining was going on The allotment of 
quota should be reviewed in view of the fact 
that for no fault of the Northeastern States, 
they could not lift the quota. I have also 
written to the respective Ministers. This point 
may kindly be looked into and an assurance 
may be given that :t wili be looked into.

PROF MADHU DANDAVATE: About 
the quota which is not lifted on grounds 
beyond the control of the State, we will not 
punish the State and the quot y would not be 
abolished.

[Trans/at/on]

SHRl RAM OH AN iL:̂ iganj): The Hon. 
Minister said that due to transport problems, 
goods can not reach properly at several 
places. After the imposition of the r * trictlon 
that not more than 100 tonnes of V \ could 
be transported in a trip, the const* ers have 
to pay double freight earlier t'-jcks were 
loading upto 20 tonnes. Now the consumers 
living in far>tlung areas are requirod to pay 
double freight charges. Mr. Minister whether 
the restncttons of carrying not more than 10 
tonnes of toad on trucks, will be remô  d, so 
as to benefit the consumers'̂

PROF. MAOHU DANDAVATE: Mr. 
Deputy Speaker, Sir, I made a thromh probe 
Into the matter, thad also the impression that
on several occasi»«ons the î wdce are re-

quireu to made extra tripe due to the restHc- 
tions put on them to carry not more than 10 
tonnes of bad in a trip. This fed to a rise in 
freight charges. Butthefactualpositton is not 
like that. 1 was toki by several people that 
when there was no restnctbn afl these truck 
owners were carrying more than 10 tonnes 
of cement l.e. upto 15*20 tonnes and even 
now they are can7 ing more than 10 tonnes 
of cement, after the enactment of this new 
Act. {Interrt^tbns)

SHRl SHOPAT SINGH MAKKASAR 
(Bikaner): They change more freight and 
also indulge in theft.

PROF. MADHU DANDAVATE: You 
have rightly said that they charge more freight 
and also indulge in theft.

[English]

SHRl MURLIDEORA (Bombay South): 
I wonder whether the hon. Finance Minis
ter’s 'attention is drawn to the statement of 
hon. Prime Minister twice and today there 
are two editorials in the Times of India and 
the Indian Express that in order to reduce the 
consumptbn of petrol, the Government Is 
thinking of effecting petrol ratbning. Weknow 
very wili that major part of petrol consump
tion is in pî îic sector State transport. Even 
the cars etc bebng to the companies and I 
Dm i ore hon. Pro* Madhu Dandavate knows 
that the remedy will t>e worse than the dis* 
ease. We wi$t be standing in the queue. You 
are just talking about taking actk>n against 
hoarders. In Bombay, the people are already 
tĥ r̂ 'ng that there will be petrol rationing and 
they started hoarding.

First of all, is it correct that the Prime 
Minister has announced it? Twtoe It has 
come in the newspaper that the Prime Min
ister Is contemolating it.

PROF MADHU DANDAVATE: Prime 
Minister has not announced that ”We are 
iptng to resoit lo petmf ratbning.* He has 
onty said "We wHl expbre the possibKity of 
intiodudrig ratbning.*
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SHR1 MURLI OEORA: That itself is 
creating a scare, tf you do not have that In 
mind, why do you say that?

PROF. MADHU DANDAVATE: He has 
said ‘‘We are exploring the possibility.” tf it 
has created a psychological atmosphere. 1 
think that it is good for the country.

MR. DEPUTY SPEAKER: Shri
Hukumdeo Narayan Yadav will now put the 
(question.

PROF. MADHU DANDAVATE: Is it 
compulsory for everybody to ask a ques- 
tion'>

MR. DEPUTY SPEAKER: They have 
given me their names.

[Translation]

SHRI HUKUMDEO NARAYAN YADAV 
(Sitamarhi): Mr. Deputy Speaker, Sir, I wouki 
like to know for the Government whether the 
Government has thought of taking any 
measures to find out the production costs 
incurred by the companies. Until productton 
costsjover calendated, it will not be possible 
to find.out the profits earned by them. The 
cost of productk>n should be calculated and 
the said prices should be published to make 
It known as to how much profits are made.

The expenditure incurred for the com
forts and luxuries enjoyed by the company 
owners are included in the company account 
whch also enhances the cost of productk>n.
I wouki like to know whether these item of 
expenditure will be excluded from the com- 
pany account? So far no arrest have been 
made on the ground of black marketing and 
hoarding. Nearly 6 months are over since the 
present Government has come to power. 
Whether there is many policy to ensure that 
there is parity between agricultural produce 
and factory products? Finally I wouki (tke to 
end with the stogan *^ahengi roko, bandho 
dam. nirfiin to hoga chakka jaffi” we use to 
ieadershfpGf ShrtMadhu Dandavate. Witlhe 
lead such a movement or not?

SHRI MADHU DANDAVATE: We ac
cept all the suggestbns.

[English]

SHRIBHOGENDRAJHA: I have a very 
important questbn to ask. You have prom
ised you will give me a chance.

MR. DEPUTY SPEAKER: Iwillcallyou.

SHRI MANORANJAN BHAKATA: The 
island territories are having some special 
and peculiar type of problems. Now I have 
been to Andaman and Nicobar Islands. I 
have found that salt is sold at the rate of Rs. 
5/' a kito. onion and potatoes Rs. 10/- a kilo 
and mustard oil Rs. 40A a k\k>. This is the 
condition and in between the Indian Coastal 
Conference have increased the freight 
charges on merchandise cargo. That is why, 
there is another spurt of increase in the 
prices. I would like to know from the hon. 
Finance Minister because he is very much 
sympathetic to the isolated and remote Is* 
land territory to kindly consKler not rejecting 
bck stock and barrel the subskiy idea. But in 
some special areas in selective items like 
salt, edible oil and this type of daily needed 
consumer Hems, if you can give subskiy for 
the transport, then. I think, the people can 
get substantial relief. Even cement is sold at 
Rs. 125 a bag which is unprecedented in the 
island territory. I think, you will kindly \ock 
into this.

PROF. MADHU DANDAVATE: As a 
Member of the Estimates Committees, on a 
number of occasions, I visited that tond. 
The hon. Member knows it. And I fully agree 
with his diffksutty that he has mentk>ned. But 
one of the methods that is needed in An
daman and Nk^bar islands particularly is 
that the private traders are playing havoc in 
that island, unless an effective cooperative 
movement is built up in the Andaman and 
Nicobar Island, this problem cannot be 
sohred. And we will try our best to encourage 
the cooperative movement and there also, 
the element of subsidy wfll be otaised in a 
selective manner to help the isolated Island.
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SHRtBHOGENDRAJHA: I am worried 
to find my Finance Minister in a pitiable 
condition blaming tlie traders, blaming the 
hoarders and giving only threats. Simply, I 
want to know whether it is a fact that not a 
single wholesaler throughout the country 
doesthe wholesale trade with his own money. 
He does that with his money from the bank. 
I wouki like to know whether the hon. Minis
ter is prepared to stop it or reduce the bank 
credit to them so that prices come down 
immediately.

PROF. MADHU DANDAVATE: I think, 
exactly what you have proposed we have 
been doing that If we come across certain 
traders, wholesalers who are responsible for 
anti'Social activities and their antecedents 
are made known to the bank by Vigilance 
Committees or any organisation, we have 
refused to give them adequate credit. And I 
fully accept the suggestion and I will imple
ment the suggestion that the hon Member 
has made.

[ Translation]

SHRl BABUBHAI MEGHJI SHAH 
(Kutch): Mr. Deputy Speaker. Sir, just now 
Shri Bhogendra Jha stated that hoarding 
takes place through the Government agen
cies and through Government funds. NDDB 
was granted credit facilities worth Rs. 800

crores through the mechan^m of nrmrket 
intervemton and the Intentbn was to ensure 
that prices of ed'̂ te oil do not rise and the 
farmers also do not suffer losses. Under this 
policy. when the market rates fall bebw Rs. 
22 it shouki be procured and when it rises 
beyond Rs. 28 it should be so\6 off. This 
policy is not being folbwed yet Government 
assistance is being extended. In Andhra 
Pradesh when the prices of oil was falling, 
procurement of groundnut oil was made 
which had an opposite effect on the market 
and the rates went up. The condition was 
that it would be procured when the cost of oil 
IS less than Rs. 22 Therefore, will you get an 
enquiry conducted into working of the Gov
ernment agencies as well which are indulg
ing in hoarding.

PROF. MADHU DANDAVATE: Yes. 
we shall get it done.

[English]

MR. DEPUTY SPEAKER: The House 
stands adjourned to re-assemble tomorrow 
at 11.00 A.M.

18.19 hrs.

The Lok Sabha than adjourned tHI 
Eleven of the Clock on Wednesday, May

16. 1990/Vatsakha26, 1912 (Saka)
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